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Implememtpc4lom of DILRMF in An,rlfirra prudesh

2831. DR. GOKARAJU GANGA RAJI.,I:

will the Minister of RURAL DE:vELoPhdENT be pleased i.Li srate:

(a) Whether the Governmeilt is impiementing Lligitai Inriia L.and Records Modernization
Programme (DILRMP) in ortier 1o ritreamiinr: rhe iand recorcls across the conntry and if
so, the details thereof;

(b) The details of funds aliocatec! under DILIIh{I} to .Arreihra Preclesh tluring each of the last
three years and the cLlnsnt year;

(c) Whether the Expert Cornmitter: on I-and'Iitiing has rtc*lnrnended that it is essential that
the spatial and textual records are integrated anil unilied ftrr a guaranteed titling system;

(d) Whether the Govemment has allocated funds rmder DII-RM}i frrr surveys und ,*suru*ys
across the countrv and if so, the details therecf;

(e) Whether out of 17,56:] villascs i* r\.nclluii I'rarissh iiirri'\i{,.v,iresuneJ' work iras been started
only in 0.6% of villages ar:d tiie suivriy;i(e$ii;rv{:v r,vork is y-et to be started i6 99.3026 of the
villages and if so, the details thereot'and the reasons therefbre; and

(f1 Whether the funds earmarked tbr i,:urvey/re-survey under DILRMP has been diverted to
other schemes and if so, the detsils thereoff
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(a) to (f) The Department is impierne*.tiui: .|iiliional Lanci. Il.corudi; Modernizati.n pi:ogramme
(NLRMP) as a Centrally Sponsored S,:hsure since 2008. It has been revamped as Digi[l tndia
Land Records Modemization Progamme (DILRMP) as a Central Sector Scheme with effect
lom 01't April, 2016. One or m*tt corrrponents of the DILRL,,{P have been sanctioned in 457
districts of 36 StatesAJTs. Under tliLRMP funds are released for tlre following components:

l) Computerization of Land F-ecords
2) strvey/Resurveys and updating of, the sur!,ey and sefflement Rer-,ords
3) Computerization of Registration
4) Modern Record Rooms-l,and Records Management Centre at Tahsil/Taluk/Cir.cle/Block

level
5) Training and capacity building
6) Core GIS
7) Legal Changes and
8) Programmemanagement



The details of funds allocate<l to Andili'il Pradesh during last three years and in the current
are given below:
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